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Supreme Court [13]

Brajraj Sikarwar v. State of M.P., (P.K. Mishra and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
2221

Honnappa v. Hanumantappa, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 2219

M.K. Ravi Varma v. National Institute of Technology, (Dipankar Datta and Sheel Nagu, JJ.), 2026
SCC OnLine SC 2210

Nagendra Ray v. State of Bihar, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2214

Nazir Ahmad Dar v. Mohd. Yousuf Dar, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna,
Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 2213

Neetu Varshney v. Yogendra Singh, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
2220

Sajid Ali v. State of U.P., (M.M. Sundresh and Augustine George Masih, JJ.), 2026 SCC OnLine SC
2215

Sarthak Ajeet Singh Thakur v. Union of India, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 2216

State of H.P. v. Sulender, (Augustine George Masih and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
2209

Stuti Sharma v. Manav Bharti University, (Vikram Nath, Augustine George Masih and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 2212

Surya Kali Dubey v. State of M.P., (Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
2217

Yogesh Premjibhai Suvariya v. State of Gujarat, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2211

Yuvraj Nathusaheb Mane v. Shree Govardhan Sanstha, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026
SCC OnLine SC 2218

Allahabad High Court [564]
Aaradhya Srivastava v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36326
Aarti Giri v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 36713
Abdul Wahid Khan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36636
Abhay Shukla v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 36782

Abhay v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
36680

Abhishek Kumar Pathak v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 36778
Abhishek v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36561

Abhishek v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 36685
Abrar Ahmad v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36449

Adarsh Gautam v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36394

Aditya Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36547

Aditya Kushwaha v. Union of India, (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All
36808

Adnan Ansari v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36386
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Ajai Agrawal v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 36488
Ajay Kumar Kasaudhan v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 36472
Ajay Singh Chaudhary v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 36838
Ajit v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 36684
Akash Arora v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 36587

Akhilesh Kumar v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 36784

Alishan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36534

Alok Garg v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36316
Amarjeet Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36592
Amarjeet Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36614
Ambar Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36515

Amit Behari Lal Saxena v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 36771
Amit Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 36693
Amit Saraswat v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 36331
Amit Srivastava v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36302
Amit Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36369
Amit Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36452
Anandnath v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 36541

Anas v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36519

Anil Kumar Patel v. Kailashnath, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 36751
Anil Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36550
Anjali v. Rahul Pandey, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 36769
Ankit Kumar Thakur v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 36779
Ankit Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36520

Ankit Raidas v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36387
Ankit Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36445
Ankit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 36601
Ankush Bharti v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36295
Ankush Sonkar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 36585

Ankush v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36628
Ankush v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36639

Anoj v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36461

Anoop Kumar Singh v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 36801
Anshu Dwivedi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36572

Anuj Kumar Sharma v. Rakesh Kumar Gupta, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
36746

Anwar Mirza v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36409
Anwari Begum v. Saood Khan, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 36728
Archana Mishra v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36359
Arjun v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36290
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Arpita Enterprises v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 36836

Arshad Ahamad v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 36707

Arun Kumar Pandey v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All
36806

Arvind Singh Aias Lalla v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 36638
Arvind v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36428

Arya Rajbhar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 36548
Asha Devi v. Distt. Magistrate, (Jaspreet Singh, J.), 2026 SCC OnLine All 36827

Ashfaq Mill Modern Rice Mill v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 36803

Ashish Kumar Pasi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36518
Ashish Pandey v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36607
Ashok Ghosh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36320
Ashok Kumar Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36345
Ashok Kumar v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All 36818
Ashutosh Pandey v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 36711
Ashwan Verma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36340
Ashwani Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 36537
Asif'v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36375

Atul Mani Tripathi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36403
Atul v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36383

Atulesh Pratap v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 36511

Avinash Kumar Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 36406
Avinash Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 36307
Ayaz Ahmad v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 36647

Babar Khan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36526
Babloo Gautam v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36424
Bablu Kannaujiya v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 36574
Bablu v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 36493

Babulal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 36529
Bachchu v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 36758

Badal Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36605
Badri Vishal v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36458

Balaji Traders v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All
36816

Balji Pandey v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 36777

Bantoo v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36575

Bechu Chaudhary v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36602

Beer Bahadur v. Shiv Narayan Yadav, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 36752
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Bhagwat Dubey v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 36425
Bharat v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 36546

Bhim Sonkar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 36309
Bhola Prasad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 36641

Bindu v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 36695

Bitti Yadav v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
36675

Brajesh Kumar Srivastav v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 36824

Brijendra v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 36689
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Chhaya Devi v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 36676
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Chinweoke Enmanuel Kanu v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 36629
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Constable 1859 Nagrik Police Ved Prakash v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine
All 36491
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Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6101

Westbridge Capital India Advisors (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6095

Yatindra Kumar Gupta v. Manjari Gupta, (Praveen Gupta, Member (Judicial) and Ashish Verma,
Member (Technical)), 2026 SCC OnLine NCLT 6093

Central Notifications [43]

Central Board of Direct Taxes [Noti. No. G.S.R. 871(E) [Income-tax (Sixth Amendment) Rules,
2026]]

Ministry of Ayurveda Yoga and Naturopathy Unani Siddha and Homeopathy (Ayush) [Noti. No.
G.S.R. 862(E) [Drugs (Thirteenth Amendment) Rules, 2026]]

Ministry of Commerce and Industry [Noti. No. S.O. 5438(E) [Air Conditioner and its related Parts,
Hermetic Compressor and Temperature Sensing Controls (Quality Control) Second Amendment
Order, 2026]]

Ministry of Commerce and Industry [Noti. No. S.O. 5561(E) [Hand Tools (Quality Control) Order,
2026]]

Ministry of Corporate Affairs [Noti. No. G.S.R. 863(E) [Indian Corporate Law Service Rules, 2026]]
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Ministry of Finance [Noti. No. G.S.R. 875(E) [Coinage (Issue of Commemorative Coin on the
occasion of the Birth Centenary of Shri Ghanshyam Dass Jain) Rules, 2026]]

Ministry of Health and Family Welfare [Noti. No. Z-1011/15/2025/NCAHP(AHS) [ Autonomous
Boards and Central Assessment Committee (Establishment, Constitution, Functions and Powers)
Regulations, 2026]]

Ministry of Labour [Noti No. Compliance/AnnAcPlan/2022-23/RationalizationofECR-Part(1)/e-
704368]

Ministry of Labour [Noti. No. G.S.R. 890(E)]

Ministry of Law and Justice [Noti. No. G.S.R. 869(E) [India International Arbitration Centre (Number
of Posts and Recruitment of Registrar, Counsels and other Officers and Employees) Amendment
Rules, 2026]]

Ministry of Power [Noti. No. L-1/2064/2022-CERC [Corrigenda to Central Electricity Regulatory
Commission (Appointment of Consultants) (Fourth Amendment) Regulations, 2023]]

Ministry of Textiles [Noti. No. G.S.R. 8§72(E) [Central Silk Board (Second Amendment) Rules,
2026]]

Ministry of Textiles [Noti. No. G.S.R. 8§74(E) [Central Silk Board (Adjudication and Manner of
Holding Inquiry and Imposition of Penalty) Rules, 2026]]

Reserve Bank of India [RB1/2026-27/284]

Reserve Bank of India [RBI/DOR/2026-27/474]

Securities and Exchange Board of India [HO/17/11/24(1)2026-DDHS-POD1/1/5967/2026]
Securities and Exchange Board of India [HO/19/19/11(2)2026-AFD-RAC2 1/10624/2026]
Securities and Exchange Board of India [HO/19/(1)2025-AFD-FPICELL/1/5928/2026]
Securities and Exchange Board of India [HO/19/28/(1)2026-AFD-SEC3/1/6176/2026]
Securities and Exchange Board of India [HO/19/34/14(5)2025-AFD-POD2/1/199/2025]
Securities and Exchange Board of India [HO/19/34/14(5)2025-AFD-POD2/1/2703/2026]
Securities and Exchange Board of India [HO/(1)2026-AFD-POD2/1/10157/2026]

Securities and Exchange Board of India [HO/(201)2026-DDHS-PODI1 1/10421/2026]
Securities and Exchange Board of India [HO/24/11/24(62)2026-IMD-RAC4/1/11872/2026]
Securities and Exchange Board of India [HO/24/12/12(5)2026-IMD-SEC-1/1/6373/2026]
Securities and Exchange Board of India [HO/24/13/15(2)2026-IMD-RAC4/1/5764/2026]
Securities and Exchange Board of India [HO/38/11/(1)2026-MIRSD-POD/1/7656/2026]
Securities and Exchange Board of India [HO/38/12/11(5)2026-MIRSD-POD/1/14660/2026]
Securities and Exchange Board of India [HO/38/12/12(1)2026-MIRSD-SEC-FATF/1/7933/2026]
Securities and Exchange Board of India [HO/38/12/(5)2026-MIRSD-POD/1/6703/2026]
Securities and Exchange Board of India [HO/38/14/(4)2026-MIRSD-POD/1/10557/2026]
Securities and Exchange Board of India [HO/38/44/12(3)2025-MIRSD-TPD1/1/10705/2026]
Securities and Exchange Board of India [HO/47/11/11(3)2025-MRD-POD2/1/23843/2026]
Securities and Exchange Board of India [HO/47/11/11(3)2025-MRD-POD2/1/2765/2026]
Securities and Exchange Board of India [HO/47/16/13(5)2026-MRD-POD1/1/20735/2026]
Securities and Exchange Board of India [HO/47/17/12(11)2025-MRD-POD3/1/11107/2026]
Securities and Exchange Board of India [HO/(68)2026-IMD-POD-2/1/5780/2026]
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Securities and Exchange Board of India [HO/(79)2026-MIRSD-PODMMC]
Securities and Exchange Board of India [HO/(92)2026-IMD-POD-2/1/7885/2026]
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/318]

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/319 [Securities and Exchange Board
of India (Certification of Associated Persons in the Securities Markets) (Amendment)
Regulations, 2026]]

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/325 [Securities and Exchange Board
of India (Vault Managers) (Amendment) Regulations, 2026]]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/320 [Securities and Exchange
Board of India (Employees' Service) (Second Amendment) Regulations, 2026]]
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